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........ Y e e /C'Wf% oA %aﬁ?&‘/ .. Respondent (s)

Ac copy ‘of the 6RDER dated ........... é"éra’ ............ passed by the Hon'ble

Tnbunal in the above memxoned case is forwarded herewith for necessary action,

o 4,4.2005~ | - | |
Applicant in persene \
Shri Madhukar Rao for respondentse

withdraw this O.A. He is permitted to withdraw

~ The OA is accordingly dismissed as withdrawn
this Ohiwith a liberty to approach the Tribunal
: } |
if he still feels ‘aggrieved ard so advised. - ;
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